10264 Written Answers JULY 7, 1087  Written Angwers

AT Ge

P wvde w3
qT WRaT 3628. 04

(1) erfary e T,
W (Mewafaz) 89 94

(2) Nerfeew sroxe

(Verw  afae)
—afufsgs, 372.39
TGty sqrare & wifwr ¥ Rfew-
I YT we ¥ wlipa T &

(@) ot ¥ wrare w1 e
aalt sgrar oY Iarc iy,
oo, XAy wHaT o R areA ¥
fwwr o & o

Deals with Aminchand Pyareial Gronp
of Railway Beard

4962. Shri Molaky Prasad :
Shri Madbu Limaye,
Bhri Rabi Ray:
8hri J. H. Patel ;
Shri Arjun Singh Bhadoris:
Skri Ram Sewiak Yadarv:

Will the Minister of Rallways be
pleased to state:

(a) whether 't is a fact that the

chand Pyarelal GGroup during the peniod
from 1st May, 1957 to 1st April, 1967,

(5) the monetary value of these

;

(c) whether any tende.s were invited,

d) whither there wa, any irregu-
larity in these deals and whether any
bhas been ordered into this

10266

The Minister of Raflways (Shri 0. M.
Poonacha) : The information iz being
and will be laid on the Table

of the Sabha in due course.

Control and Decontrol of Essentilal
Commo Jities

4963. Bhri K. Lakkappa: Will the
Minister of Comunerce be pleased o
state:

(a) the number of essential commo-
ditles controllsd and decontrolled
during the last five years; and

(b) the consequent impact on the
economy of the country?

The Deputy Minister in the Ministry
of Commerce (Shrl Shafl Qureshl):

(a) A statement m raypoct of essenuial
commodities of mMass consumptlion 18
laad on the ‘lable of the House.
|Placed wn Liwrary See N LT-859/
87]

(b) Prices of most o! the cuntrolled/
regulated commodities have shown &
smaller rise over the last four years
compared to the ras: in the general
price level

Scooler Factory in Bajasthan

4964. Shri B. )X. Tapwlab: Wil tbe
Minister of Industrial Development and
Company Affairs be pleased to state.

(a) whether Government have re-
celved any application from the Rajas-
than Government for the setting up of
a scooter factory in Raejamhan in the
public sector; and

(b} it so, the decisiua teken thercon?

The Minister of Judusiris! Develop-
ment and Company Affairs (Bhri F. A.
Ahmed) : (a) Ves

(b) This application, along with some
other applications for the grant of in-
dustrial licence tor the manufacture of
scooters, is still undsr consideration.





